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GENERAL BUDGET—GENERAL
DISCUSSION—Contd.

Mr, Speaker: The House will now
resume fuither discussion of the Gen-
eral Budget for 1958-59

Out ot 20 hows alotted for the gen-
eral discussion, 9 hours and 14 munutes
have already been availed of, and 10
hours and 4v minutes now remain

Shrimati Renu Chakravartty may
kmdly continue her spcech

Shrimat: Renu Chakravartty (Basir-
hat) 1 was talking about the rise in
prices and the mrability of the Gov-
ernment 10 establish an effective con-
trol machmnery for managing prices
Especially, I had noted the very great
difficulties which are be ng faced by
the rice-eating States

Especially 1n places hke West
Bengal and in the South, the position
1s that the rice prices havc gone up
to such an extent that actually if the
cost of living indices were to be taken
separalely foir these areais they will
show a much greater rise than 1n
other areas

The result 1~ that todav at thi,
period of the yedr when +ice prices
used to fail, in a city hke Calcutta
for which the Centre has iaken res-
ponsibility, th~ price of rice 1« Rs 28
to Rs 30, and m semi-1ural areas like
Basirhat, the price which was Rs 18
last year 1s today between Rs 23 and
Rs 24 Large sections of the labour-
g population have to go to the mar-
ket to buy Actually they are suffer-
g and a large section 1s starving

Nether 1s cheap rice avsilable 1n the
rural areas because the rice has been
drawn out 1n spite of the cordons and
all that has been put on paper regard-
mg control measures It has gone into
the big cities

The Finance Minister has said that
the country can ill-afford imports But
20 lakh tons of buffer stocks were sup-
posed to be built up, and we would
like to know why 1t 1s that no steps
have been taken to build up even that
buffer stock Rs 25 crores were to
be kept as a food subsidy fund, but
even that has not been built up If
this is the way we are going to move,
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then how are we going to control the
speculators?” Today, if you read a
leading paper like The Statesman, you
will notice that actually large sections
of people in the countryside, the
bigger farmers, the richer farmers
who have finanaal stability, are going
into their eyes straight

If imports are difficult, the only
other way 1s to build up stocks, so that
the Government can control the prices.
But what has happened today” Today
1s March In my State I know that for
the whole of Deccmber th¢ whole of
January no schcme was put forward
whereby the Government could ask
even dualets to buy on theunr bchalf
And today m March when almost the
entire rice harvest 15 finished, has
almost disappeared from the ma-ket,
now they sav that they will buy 25
per cent from the rice mills—not
dircctly fiom the farmer, so that the
farme1 the pcasant  actually  gets
much more price because 1t 1s a lower
price thatis being paid bv the trader
After the trade has come m and the
trade has corncied the market the
Government comes forward and says
now they will buy and that also 25
per cent

A very interesting thing was noted
by onc of the articles in The States-
man They <ay that one of the traders
told the correspondent there that they
were rather frightened because thev
did not know what Government policy
was to be and that 1= whv they f(lt
that the levv on the rice mills would
be brought back into the market
through modified rationing, and that
verv fear in one day brought down the
price of rice

We should lLike to know from the
Government what 1s their price con-
trol machinery regarding food es-
pecially rice Unless that i1 done,
there is no use bewailing the fact that
small savings are drying up, are fail-
ing Who has got small savings?
Io it the peasant in the
wvillages, 1s 1t the labouring population,
the artisan 1s 1t the middle class which
has to buy rice at Rs 28 to Rs 307
It is small wonder that the small sav-
ings scheme has been a failure, and 1
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say that unless there is this price con-
trol machinery and the control of the
prices of food grains is properly handl-
-ed, unless at least we have this move
©of Government being able to throw on
the market foodgrains at a cheaper
rate so that the trade also will have
to come down, unless at least we
evolve this machinery,—and in order
to evolve that machinery, we have to
enter the market and buy directly
from the farmer—we shall be neither
.able to help the farmer either to really
keep his capital or increase his savings
so that he can go in for small savings
scheme or any other savings that the
country might want, nor can we really
give benefit to the consumer. This is
a very serious thing which the Gov-
ernment has not taken any care to go
into.

The third position that is taken by
the Government is that we must in-
crease production. Inflation can only
be counter-balanced by production.
Regarding agriculture, the Prime
Minister makes many statements, the
Agriculture Minister also makes many
statements that production can go up
by 40 per cent. or 50 per cent. Cer-
tainly it ean go up, but it is no use
only talking about technology when
the peasantry is so poor and is not
even able to get credit from Govern-
ment sources; the peasant still has to
depend on the monevlender.

Heavy indebtedness is reported by
the Director of Economics and Statis-
tics in the Union Ministry of Agricul-
ture in two prosperous districts of
West Bengal. Hooghly and 24-par-
ganas They say:

“Indebtedness is widely preva-
lent in the arca under survey.
About 58 per cent. of the farms
in Hooghly and 68 per cent. of
those in 24-Parganas are in debt.
“The main source of rural credit is
still the village moneylender who
charges an  exorbitant rate of
interest which goes up to even 100
per cent per annum.”

But what is the record of the State
Government? In the economic survey
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it is stated that the brunt of agricul~
tural production and expenditure will
have to be borne by the State Budget.
If that is so, what is the position re-
garding the State Budget of West
Bengal? There have been cuts in the
West Bengal Budget regarding agri-
cultural loans. Not only are the loansg
not given in time, that is a general
complaint, but agricultural loans have
been cut to the tune of Rs. 1.40 crores
in the West Bengal Budget. For loans
to artisans the provision is Rs. 10°§
lakhs, and for cattle purchase loan
there is no provision at all while there
was a provision of Rs. 8 lakhs last
year.

Is this the way that you arc going
to increase agricultural production? It
is only lip service just to hoodwink
the people. There can be no increase
in agricultural production however
many statements we may make.

What is the use of talking about
industrialisation, about improvement
of tecnical education etc.? There can
be no industrialisation, unless the basis
of industrial'sation. wviz.,, agriculture,
is increased and we arcableto bring
about a certain amount of improve-
ment

One more point. and I sh2ll have
done. and that i the question of State
Budgets. We find that in every State
Budget there has been difficulty in their
being able to manage their develop-
mental expenditure. Almost every
State has not been able to balance its
Budget. There are huge deficits. Now,
the Central Government is being look-
ed upon by the State Governments
more and more 21- the centre from
which they are go'ng to get money.
The Centre says that it has given
whatever was recommended by the
Finance Commission. I would put for-
ward the plea that unless the State
Governments are able to carry for-
ward their programmes of develop-
ment in small irrigation projects, in
the matter of agricultural loans, in
their move to increase industrial deve-
lopment. there can be no development
on the all-India plane, and that is why
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T plead that there is every reason to
have another Finance Commission.

The reason is this. For instance,
take the State of West Bengal. Their
share of income-tax has now been al-
lotted on the basis of population. It
is true that for the backward States
it is good, but there are certain speci-
fic problems, urgent problems for cer-
tain States which have to be looked
into. One cannot just apply one
standard for the whole of India. West
Bengal is a State which calls for
special consideration, because of parti-
tion, because of the large number of
refugees, because of the fact that we
have very little land, and our wealth,
prosperity and prospects depend on
industrielisation. Unless this is taken
into consideration, I feel that we will
be in a very bad way regarding the
future development plans of this pro-
blem State of West Bengal. The dis-
tribution of Union excise duties has
also been based on wrong principles,
that is, it has been based on popula-
tion, whereas it should be based on
consumption. Of course, in the case
of income-tax, there can be some
justification for that basis, but in the
case of Union excise duties, that should
not have been the basis. Regarding
jute also, it should be based on the
yield and not be a sort of fixed amount,
and that is what we would plead for.

Of course, I should also say that in
my State of West Bengal, the entire
administrative machinery is so ineffi-
cient. It is Congress Government
there. In 1956-57, the sales tax which
they had raised on cloth, sugar and
tobacco was so little, and now the
Finance Commission has come forward
and stated that they will take 1956-57
as the basis. So, we are in a very
bad way, and the amounts that have
been allocated to us are not at all real.

Agzain, coming to the question of the
tax on railway fares, it is based on
route-mileage. Why should it be
raised on route-mileage? Why should
it not be based on collection?

So, I feel that if we want that State
10 ‘carry out its plans for increasing

the agricultural production s far as
possible independently and with con-
fidence, then it is necessary to see that
their dependence on the Centre is
reduced, and their special problems
are looked into by a second Finance
Commission.

As for the other points, I shall take
my chance when we come to the
Demands for Grants.

Shri Viswanath Reddy (Rajampet):
The discussion on the Budget has been
going on for the past two days. During
the course of this discussion, great em-
phasis has been laid on financial and
monetary policies. For instance,
doubts have been expressed with re-
gard to the resources, both internal as
well as external. Apprehensions have
been felt in respect of the scale of
deficit financing. and then conclusions
have been sought to be drawn that the
Second Five Year Plan will be a total
failure. However important all these
questions may be, 1 personally feel
that they have been discussed in this
House very often almost threadbare,
and. therefore, at least some attention
should be paid now to the problems
of administration.

Even the Planning Commission, and
Mr. Appleby who was in charge of
recommending to us certain measures
of reform in the matter of admini-
stration. have conceded the point that
the problems of administration should
be placed even higher in importance
than questions of finance. I might
here quote a few words from the re-
port of the Planning Commission.
The Planning Commission say:

“Jt is likely that as the plan
proceeds difficult issues will relate
less to matters of policy and ap-
proach, more to questions of ad-
ministration and organisation. In-
asmuch as collection of taxes,
spending money and raising small
savings are but aspects of the
executive functions of govern-
ment, finance may also be regard-
ed as part of the more general
problem of administration.”
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In the next para, they say:

“If the administrative machi-
nery, both at the Centre and in
the States, does its work with
efficiency, integrity and with a
sense of urgency and concern for
the community, the success of the
second plan would be fully agsur-
ed. Thus, in a very real sense the
second five year plan resolves it-
self into a series of well defined
administrative tasks.”

Mr. Appleby is even more emphatic
about the importance of the problems
of administration. He says in his
Re-Examination of the Indian ad-
ministrative systems

“At the present stage, therefore,
nothing is so important to the
success of the Second Five Year
Plan and to the possibility of a
much more pretentious Third Five
Year Plan than administrative
reform now, aimed at accelerat-
ing action in every aspect of
development and in activities
complementary and supporting
development.”.

So, I need not quote any further
authorities to prove my point or to
establish my point that the problems
of administration do require a great
deal of attention than they have been
given so far.

The days when a coup’le of hundred
ICS people were ruling the whole of
the British Empire under the British
Government are long past. Now, the
structure of the administration should
be in such a way that on the one
hand, the administration is understood
by the people at large, and on the
other, the administrators themselves
have the welfare of the people and
the whole country at heart. I do not
blame the people who are in charge
of the administration at all, because
we have very often observed com-
plaints from these people in the ad-
ministration that however hard they
work, and however sincere they are,
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and however patriotic they try to be,
their point of view is not well under-
stood by the people in the country.
So also, all the citizens of the country
complain that the administrators are-
a separate tribe by themselves, and
there is a sort of hostility between
the people and the administrators;
and that sort of feeling is gaining
ground in the country. Instead of’
the gulf narrowing down, it is actual-
ly widening. The reason seems to me,
to my mind, that the whole structure
of administration is totally unsuitable-
to the welfare work that we as a
people and as a government have
undertaken in this country. It was
mentioned yesterday by some hon.
Members that the cost of administra-
tion as compared to that in ‘1951 has
increased from Rs. 49 crores to Rs. 180~
crores. 'That is as far as the Central
Government are concerned. The
position is much the same with refer-
ence to the cost of the administrative
structure in the States also.

This process is almost inevitable in
a system of administration which is
entirely based on centralisation of
administration In a centralised ad-
ministration, we have of necessity to
have checks and counterchecks and
in the process we have to build up a
structure which is vertical instead of
horizontal. Therefore, it is inevitable
that the cost of our administration
will go on mounting from year to
year, and the gulf between the people
who are governed and the Govern-
ment is increasing day by day.

The very oft-repeated dictum that
that government is the best which
governs the least has got very great
validity in the situation in our country.
When I say that centralisation should
be stopped, that the process should be
reversed and that decentralisation of”
administration should be achieved, T
really cannot offer to this House at
this moment any possible solution by
which decentralisation can be started.
I merely mention the fact that there-
should be enough determination in
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our minds that decentralisation should
be started forthwith

However, 1 can quote a few
mnstances where 1t 1s possible to de-
<centralise the administrative structure,
but it 1s not being done On the basis
of these instances, if certain 1deas can
be generated and a determined effort
1s made towards decentralisation of
admunistration, that would be a step
m the right direct on 1n my op nion

Take, for instance, the distribution
of scholarships to Scheduled Castes
and Scheduled Tribes Lakhs of
applications are received from all over
the country, and these are scrutimised
and tabulated and months of time are
wasted 1n this process In fact, a
special unit has been created in the
Education Ministry for the purpose of
distribution of these scholarships And
for aught we know these people who
are 1n charge of tabulating and
scrutinising these applications may not
even be able to pronounce the names
of these candidites Thev cannot
even cscrutinise  the  bongfides of
the applicants Thev can do nothing
of the «ort If on thd other
hand monies are distributed to the
State« on thc bisic aof applications
recerved from States or on the basis
of the Scheduled Castes and Schedul-
ed Tribe population of that State 1t
would b quite ¢asy for the State
Government concerned  to distribute
thern It will also be quite practica-
»ble for them to scrutinise the bona
fides of each apphcant But this 1s
not be ng done with the result that
$oday <cholarship~ are not distributed
even m the month of April not to
spcak of March That 1s, the acade
smic year has closed and still students
-who have applied for scholarships
‘have not received them This 15 a
#unction which can very easily be
Jone by the State Governments De
yeentrabisation m th  particular matter
4s very helpful 1 am sure the State
Governments in their turn wil al<o dige
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tribute the scholarships to the district
authorities and thereby expeditious
disbursal of scholarships can be
achieved

This 1s only one instance There 18
another nstance in respect of giving
aid for digging wells in Harijan villa~
ges A list of these villages will have
to be drawn up by the State Govern-
ments and will have to be submitted
to the Planning Commus-ion for appro-~
val Unless this approval is obtained,
the Accountant General will not pass
the bills for digging wells Now, ima-
gine a person sitting in the Planning
Commise on and trving to decide whe-
ther a willage called Vendakapuram
or Kolipurim or some -~uch god-
forsaken village in our country deser-
ves a well or not It 1s an absurd
propo ition that these people who
cannot and who are not in a position
to scrutimse these applications
on the ments of each case should
be 1n charge of giving the final
approval tor a particular scheme It
1s quite easy for the Central Govern-
ment to ask the State Government to
distribute monies to these villages to
dig the wells and to send up the final
report to the Planning Commission
In tead of domng that thev want the
powcr of giving appioval at every
stag to thc efforts of State Govern-
ments w th the re-ult that the whole
progr imme suffers and the percentage
of admmistrative  cost  for <ach of
these weltare  programmes 1s much
more than 1t could possibly be

The Deputy Minister of Planning
(Shri N Mishra). We do not
scrutinise such schemes

Shri Viswanath Reddy: If they do
not scrutinise, why do they want the
powcr of approval here?

Shri S. N. Mishra: They are only
reimbursed afler they send up the re-
port

Shri Viswanath Reddy: This kind
of paper work serves no purpgje &t
all It 1s purposeless administratign
#nd too much duplication of work.
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Shri 8. N. Mishra: Quarterly reports
are submitted.

Shri Viswanatha Reddy: I am only
giving an instance. If a proper scru-
tiny is made, we can multiply these
instances to hundreds of them.

Since the Deputy Minister of Plan-
ning is here, 1 might also mention
another position. Ministers of State
Governments, who are responsive and
responsible to reactions of public opi-
nion in their own States, who are
answerable to the legislature, are put
in a peculiar position.

Mr. Speaker: 1 would urge on all
non. Ministers that at any rate, one
representative of each Ministry must
be present here during the genera!
discussion on the Budget. No single
Minister, however capable he might
be, will be able to remember or note
down properly all the points made.
The Minister of Community Develop~
ment must have been here. So also
sther Ministers. Otherwise, all these
arguments become absolutely futile.

Some Hon. Members: Yes.

Mr. Speaker: I am really sorry to
see this. When we go to the Demands
for Grants, the particular Minister may
be present here with his deputies. But
during general discussion of the Bud-
get, all the Ministers, at any rate, a
representative of each Ministry, must
be present here.

Shri Viswanatha Reddy: I was say-
ing that Ministers of States are placed
in the position of having to go to some
minor official in the Planning Com-
mission and trying to convince him
about the various issues and problems
that are facing them. This position
of patronage in the Planning Com-
mission is becoming rather intoler-
uable. I have personally received sev.
eral complaints from Ministers of
State Governments who are respon-
sible to their people, probably even
more responsible than any of us here
because their constituencies are
smaller and the problemg that they
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are asked to tackle are really deveiop
mental problems, problems which ree
late to the day to day needs of the
people of the States. These people
are placed in the position of coming
here and explaining to some minor
official with humility, trying to
wangle out something. This position
of patronage in the Planning Commis-
sion is really something we should
take note of and try to do something
about it. The position in which Min-
isters are placed when they come
here, having to make their represen-
tations in this manner, is really in-
tolerable,

I put the blame for all this on the
system” of administration. 1 do not
blame any individuals for this. The
whole system is such that it calls for
very urgent reform. Decentralisation is
the solution. As I have already sub-
mitted, I have no particular proposal
or particular suggestions to effect
decentralisation. But I feel very sure
that if there is enough determination
in our mind, we can carry out
decentralisation of administration in
several directions.

I pass on to the next point, name-
ly, the method of recruitment of our
officers. Our administrative structure
is typically a British one. It does not
exist outside the British Empire. We
recruit officers at a very high level.
In the days of British rule in India,
it was necessary for their purpose to
recruit officers Class 1 directly,
because they sought to create a sort
of halo and prestige round an officer;
unless this prestige was built up round
an officer, it was not possible to
administer the country effectively in
their own light. Of course, there is a
theory on which this principle is baged,
the theory that a person who is re-
cruited directly to a higher position
will be a man of integrity, great
honesty and ability, and with proper
training, he will become an excellent
administrator. I personally feel that
:lhnk theory has no validity at all to-

y.

Today the problems that come for
decision before an officer can only be
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dealt with through experience, not
through intelligence or any other
qualities which I mentioned just now.
Therefore, my suggestion would be
that we shall stop recruiting officers
officers at the high level. We shall
adopt what is called the career princi-
ple in the matter of recruitment to
our services. This principle involves
recruitment at a much lower level,
say at the level of the Upper Division
Clerk. When persons are recruited at
this level and all avenues of promo-
tion are open to them provided they
have merit, honesty, integrity and
abjlity—any amount of avenues are
open for their personal ddvance-
ment—the enthusiasm with which this
class of persons works is enormous.
Besides, when they are promoted to
positions of responsibility, they would
have already gained a lot of experi-
ence dealing with people as well as
problems, and therefore, the decisions
they are likely to take have got grea-
ter validity and greater reahity than
the decisions that these junior officers,
who are placed in positions of great
power and privilege, as it is today,
can ever possibly take.

I have come across a lot of young
officers in charge of sub-divisions. As
soon as they finish a training of six
months or one year, our IAS
officers are placed mn charge of
sub-divisions with a population of
nearly 3 lakhs. Probably, during the
course of their training, these officers
are told that they should try to keep
aloof from the public because if they
try to be friendly with the public, they
will have to concede some personal
requests from some individuals. There-
fore, the whole mentality and whole
background of these IAS officers, who
are placed in charge of sub-divisions
in the very beginning of their career,
is to try to segregate themselves from
the peaple of the place, with the result
that from the begining of his career
itseR an officer starts deciding on
problems merely on paper— paper
work and nothing eise. He practically
feels shy of meeting people and finding
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out from them the problems of a parti~
cular locality. Therefore, Ifeel strong~
ly that there i no useful purpose
served in this direct recruitment and
the theory on which this procedure ix
based has been exploded long ago. As
1 said, this principle is a peculiar con-
dition in the British Empire.

In America—not only in America
but in all other countries—this career
principle is adopted. Take France for
instance. France is a country where
dependence on bureaucracy is much
more than in other democratic coun-
tries we know of. This career princi-
ple of recruitment to public services
is working very effectively in France.
If that 18 so, why should it not be
possible in our country? It is a thing
which I can not imagine. Therefore,
the sooner we introduce this career
principle of recruitment to public
services, the better would it be for
our administration.

Lastly, 1 should like to submit to
the House a few :ideas about
the socialist:c structure of society that
we are trying to buld up for our
country. Volumes have been written
about the ewvils of state capitalism and
so on. I need not repeat all the
arguments that have been advanced
against state capitalism. The featu-
res of society which is the result of
state capitalism we all know very
well. That is, in course of time, every
citizen will become merely a wage
earner and all avenues of production,
distribution and everything will be in
the hands of the government. When
I say, the hands of the government,
it means in the hands of the bureau-
cracy. Therefore, the rest of the
citizens who are not bureaucrats are
merely wage earners. The evils gene-
rated by the reduction of society to
such a state are very well described
by several thinking men. Gandhiji
had warned us severn] decades ago
about this great evil that will ensus
l';:th the introduction of state gapit~

3,
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Even the Prime Minister, when he
just now made his statement about
the scientific policy of the Govern-
ment said, the conception of a welfare
state is directly proportional to the
industrialisation of a particular coun-
try. Therefore, our conception of a
welfare state will be one thing today
and, after 10 years, when industrialis-
ation has advanced to a great extent,
our conception of welfare state will
be diluted very much. Therefore, if
human civilisation is to survive and
get the fullness of life, this business of
state capitalism must be stopped forth-
with.

What is the alternative for this state
capitalism? On this point, I may also
mention the problems peculiar to in-
dustrialisation that are being faced
already by countries which are prima-
rialy industrialised. Take for instance,
the United States With the introduc-
tion of high technique of industrialisa-
tion and, particularly, after the intro-
duction of automaton in industries,
the problem of leisure is gaining great
importance in America. They are
trying to create a civilisation in which
the productive capacity of the individ-
ual is enormously increased and,
then, they are worried about the
problem of lessure. Already, they are
thinking in terms of introducing a
three-day weck-end instead of a two-
day week-end. Spending three days
idle at home is a very great difficulty
That is why the problem of leisure
has already been created in the United
States, and, I am sure, before very
long, this problem will have to be
faced by the USSR also and by every
other industrialised country.

We in India, certainly, do not want
to create a society which is so arti-
ficial, which produces an enormous
Jot of goods and services and
then worries about the prob-
lem of how to spend the idle
hours of the day, or think of having
a three-day week-end instead of one-
day or two-day week-end. This needs
very greet aitention in our context
because we arv just now trying to
industrialise our country. If we also go
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in the same way as they are doing
now, the problem they are facing now
will have to be faced by us tomorrow
or the day after.

Mr. Speaker: By the time we reach
that stage, possibly, they would have
solved that problem.

Shri Viswanatha Reddy: The gen-
eration of this problem will have a
tremendously cumulative effect on the
life of the society and the society that
we have to establish in our country
is such that these problems have no
possibility of arising in our country.
Therefore, this aspect of the question
also deserves the attention of the
House and, I hope that the few sub-
missions that I have made today 1n
this House might generate some ideas
in this direction which will result in
the establishment of a society which
will be quite near to our heart.

Shrimati Sucheta Kripalani (New
Delhi): This Budget has been various-
ly described as u ‘status quo’ Budget,
a ‘negative Budget’, as a ‘continuing
Budget’ from last year. It has been
described ag a ‘pedestrian Budget' by
the Prime Minister himself. In in-
troducing the gift tax, Prof. Kaldor’s
recommendation of an integrated tax
structure has been acted upon and
to that extent it is a cotinuing Budget.

People generally look upon the
Budget mainly from the point of view
of the taxation proposals. As no fresh
taxes have been imposed. the people
have taken it with a sense of relief;
and, because no actual tax relief has
been given, they take it as a negative
Budget. We would like to make a
deeper study of the Budget

This Budget differs from the last
years in having a more ambitious
programme for spending in spite of
the gap of Rs. 27 crores. The Plan
outlay for the Centre and the States
will be Rs. 1017 crores. We are not
spenaing money only on development
schemes. We have also a very ambi-
tious spending item_ on our military
expenditure. Our military expendi-
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true is going to be Rs. 278 crores; that
means, in the last two years, our ex-
penditure on Defence hag gone up by
Rs. 100 crores. That also means that
a good and substantial part of the
additional taxes raised in the name of
development is being diverted for
military purposes.

There is considerable feeling in the
country as to why a poverty stricken
country, professing non-violence and
Panch Shila, has to keep on increas-
ing its military expenditure and to
what purpose. How many enemies
do we have? We are considered a
neutral country. However, I do not
wish to dilate on this point because
many other hon. Members have al-
ready spoken about it and others, I
think, will speak on this subject.

Today I want to focus the attention
of the House on one aspect of the
Budget. Not_only is the Budget a
negative Budget, but the economic
policy embodied in the Budget fails
to assess the glaring drawbacks in our
economic development schemes, pro-
blems which are inherent in our pre-
sent economic situation. It fails to
express the awareness of the problems
facing us and does not propose steps
to meet the problems in any effective
manner.

The Budget speech strikes a note
of complacency, though in the earlier
part of the speech, the Prime Minister
himself says there are so many prob-
lems facing us that there is no scope
for complacency. But, the general
impression left 1s one of complacency.
The Economic Survey circulated along
with the Budget papers however
admits that there are these problems
but it does not suggest any remedy
The Economic Survey admits that in
the ooming year the national output
will be lowered and the rate of pro-
duction will slow down. The indus-
trial production index rose to 113 in
1954, to 122 in 1955 and to 133 in 1958
But, in the present year the rate of
incredse will be only 4 per cent. Ang,
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in a number of industries like sewing
machines, cycles, electric lamps, pig
iron, finished steel etc., the productior
has either levelled off or registered a
decline.

In some of the consumer goods in-
dustries as textiles, soap, match etc.,
the industry hag either come to a
standstill or has registered a decline.
More significant, while industrial out-
put is tapering off, installed capacity
hag considerably increased in & num.
ber of industries. What do we con-
clude from this? The only conclusion
we can draw is that something 1s very
seriously wrong either with the eco-
nomic policy or with the implementa-
tion of the economic policy. Instead
of promoting economic progress it has
resulted in halting progress in many
of the spheres and that too in the
middle of the Second Five Year Plan.
I would like to ask who is examining
this serious situation? Who is bother-
ing about this situation? Who 1s ana-
lysing the causes and suggesting
remedies to meet this problem? I am
afraid in the speech of the Piime
Minister we do not find an awareness
of this serious situation; we do not find
any cffort being made to tackle this
fundamental problem

13 hrs.

Sir, I feel the nation stands at cross-
roads of economic development An
under-developed and over-populated
country is putting forth a tremendous
effort, almost a back-breaking effort,
to regenerate its economy through the
Five Year Plan. When we stand at
cross-roads facing such overwhelming
odds, we can only adopt two possible
alternatives: either we can take the
easy road of retreat, cut down
the Plan, cut down our economic
development programmes and
divest ourselves of the responsibility
of development, or we can assess the
problems with courage and boldness,
make a correct appraisal of the situa~
tion, plan accordingly and introduce
effective remedies,
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The Prime Minister time and again
has declared his intention to go ahead
with development. He again and
again says: whatever happens the
Five Year Plan must be implemented.
In his two recent speeches, one in the
Rajya Sabha in reply to the General
Discussion and the other in the
Federation of Indian Chambers of
Commerce and Industry he has again
reiterated his determination to carry
on with the economic development
programmes and that too he has said
with considerable vehemence. We are
happy to note that determination; we
are fully with him in his determina-
tion to go ahead with the development
programmes.

But I would most humbly like to
ask: are we going the right way to
implement this determination? Have
we communicated this determination
of ours to the people in an effective
manner? What steps have we taken
to mitigate their sufferings and reduce
their miseries and thus create ini-
tiative and incentive in them to meet
the challenge that an economic plan-
ning of this size involves? Do they
feel the Plan is theirs and they must
work for it, they must sacrifice for it.
I am afraid, Sir, the Budget speech
does not reflect a true appraisal of
this aspect, nor does it suggest any
effective remedies,

Sir, I feel we are obsessed with
the task of finding the financial re-
sources for the Plan. But finance
alone will not bring economic develop-
ment. Are we going to pay due
attention to other factors which con-
tribute to the success of the Plan and
lead to the economic development of
this country?

I just mentioned that the Economic
Survey admits decline in industrial
production. Let us look into some
other items of our development pro-
grammes and sce how they are work-
ing and what are their achievements.
Let us, for instance, take the develop~
ment of small-scale industries and
the establishment of industrial estates.
These schemes were undertaken to
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help the smaller people. Through
these schemes the employment poten-
tial was to be increased; we were also
to meet the demand of consumer
goods pending the development of
large scale industries. We were to
develop these industries in the less
developed areas and give the people
the technical know-how. But what
is the achievement? The achieve-
ment under this head, as we find from
the explanatory memorandum, is that
a provision of Rs, 36 crores was made
in the Second Plan of which we have
spent Rs. 2 crores. We have made a
provision of Rs. 4§ crores in the com-
ing year.

What will be the result? The re-
sult will be a terrific back-lag and
we have to make it good in the last
two years of the Plan. Can we do it?
Will we be able to reach the target,
or will we be left behind?

Let us take the industrial estate.
The Plan allocation is Rs, 15 crores.
We have spent Re. 1 crore in 1957-58
and propose to spend Rs. 1'5 crores
in the coming year. What will we
do? Are we going to make good in
the last two years the rest of the
work?

Let us next take industrial and low~
cost housing. Housing is one of the
basic programmes for improving the
standard of living of the people. In
industrial housing in the Iast five
years these are the percentages of
targets achieved: States 60 per cent
of the target; employers 55 per cent;
cooperative 42 per cent. For slum
clearance Rs. 20 crores have been pro-
vided in the Plan, but I cannot find
from the memorandum as to what has
been spent,

Let us take plantation labour hous-
ing. Rs. 2 crores have been provided
in the Plan, but no work has been
done. What do they say? The delays
are due to rules being framed, and
response from the planters being dis-
couraging. If the demand from the
planters is discouraging, there should
be somebody sitting on the head of
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the planters to compel them to build
houses.

After all, we have declared our
policy to be one of socialist pattern;
we have declared from the house-tops
that we are working for the better-
ment of the lowest in the country.
Then by what right, by what imperti-
nence, do these people go and work
against our policy? Even so, who is
looking at it, who ig compelling them
to put things right?

Let us take the unorganised sector
of the industry. Our country is rich
in well-developed crafts and highly
skilled craftsmen and artisans. I am
told that the number of artisans 1is
over 1} crores. What is happening
to them? Who is looking after them?
Who is organising their employment
and how do they stand today? I know
very good work has been done by the
Khadi Commussion and the Cottage
Industries Board, but the work done
merely touches the fringe of the prob-
lem and the main problem remains
untackled. So, these one and a quar-
ter crores of people are unemployed,
are under-employed and are waiting
to be given an opportunity to live and
work for this nation.

The most demoralising and frustra-
ting problem for the people is the
problem of unemployment. What
light has been thrown on this problem
in the Budget speech? No mention
has been made about this even in the
Economic Survey. 1 have with re-
gret to say that an economic survey
of India is totally incomplete if it
fails to mention the vexatious problem
of unemployment. '"How are we going
to assess the economic development of
the country without considering the
problem of unemployment? But this
does not feature anywhere either in
the Budget speech or in the economic
survey.

Then take a very serious problem,
population. The Prime
‘Minister in his Rajya Sabha speech—1
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like that speech, because it is a great
improvement on the Budget speech he
made here—said that population is
increasing at the rate of 50 lakhs per
year. No development scheme will
succeed until we meet this pressure
somehow or other. Unless we meet
this presure, whatever economic
development we may make will be
swamped away by this increase of
population.

So these are the various problems,
But the Budget this year does not
focus attention on them, or throw any
light on them; it does not appraise
these problems. It does not make any
suggestion for remedying them,

The other sectors may not be faring
well but two important sectors, the
organised sector in the private indus-
try and the large scale industry run
by the Government, like steel and
other industries are doing well. If
these two sectors develop, but other
economic activities are disrupted, I am
afraid India will present a very dis-
mal economic picture. An mmbalanced
economy will not lead to economic
development and will not lead to
happiness of the people. We find a
picture of two tall peaks surrounded
by hollows and depressions. It will
almost be as if an earthquake has
thrown up two mountain peaks but
there are big depressions which have
to be filled up. I am afraid the Gov-
ernment 1s also emphasising the need
of achievements under these two sec-
tors at the cost of other industries.

The Economic Survey again and
again refers to the ‘core of the Plan’.
It says that the core of the Plan must
be worked according to schedule and
that readjustments should be made in
agriculture, community development
and social service schemes. That
shows that we are trying to build the
core of the Plan at the cost of the
periphery. The economic well-being
of the country demands that while
we build the core we should certainly
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build the very hard core, but our peri-
phery should be an ever-widening
periphery. When these two are adjus-
ted, then only are we working for the
real betterment or well-being of the
people.

Unless these lesser schemes of the
Plan are taken care of, schemes which
give some immediate benefit to the
people, some quick benefit to the peo-
ple, how do we expect the people to
work for the Plan? As I said before,
the Plan cannot be made successful
merely by the money. West Germany
has been built up in a remarkable
way. Whoever goes there speaks
about it. How was it done? Not
merely by the money that was poured
in, but by the will of the people, by
the determination of the people, peo-
ple who felt that they were working
for themselves.

There is a funny story which is
wvery significant. Someone went to a
West German motor car factory.
There was a lot of cars. They asked
to whom the factory belonged. The
reply from the workers came: the
factory belongs to boss. They were
asked: to whom do the cars belong?
‘The reply was: The cars belong to
us. Somebody went to a Russian
factory and saw a lot of cars. The
workers were asked: “To whom does
the factory belong?” The reply was:
“To us.” “To whom do the cars be-
long?” “The cars belong to the bos-
ses.” Germany has been built because
of the determined will of the people
and the consciousness that they are
building the country for the welfare
of the people. That consciousness, I
am afraid, 138 not here. We give hom-
ilies and lectures to the people. But
the people must fee] that their mis-
eries and sufferings find the place of
attention in the policies of the Govern-
ment.

Some of the actions of the Govern-
ment are unrealistic. 1 will just give
one small instance. I do not want to
gtve it with a view to criticise, but
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because I want to focus the attention
of the Government to it and I want
the Government’s policies to be cor-
rected. For instance, in Bihar, a near-
famine condition prevails and the
number of people affected is 2§ crores.
But relief is being organised for a
small number of people. Manual
labour is available for 10,000 people.
I appreciate the work done by the
Government, but it is totally inade-

quate. It fails to satisfy the
people. It fails to rouse the
enthusiasm of the people to

to enable them to harness their labour
to fulfil the great tasks facing the
nation. We have put intolerable
taxes on them. We expect a lot of
sacrifices from them. But we are
going the wrong way psychologically
to get their good w:ll and harness
their labour to build this country.
This country wil never be built unless
we change and correct our policies
and unless we appreciate the difficul-
ties of the problems that face us.

Therefore, I am rather disappointed
with the budget speech. I feel it has
failed to show a keen awareness of the
problems facing us in our economic
development. In fact, I feel that a
crisis 1S creeping into our pragramme
of economic development but there is
no positive lead given as to the
manner in which this problem is going
to be tackled in the budget speech. 1
want to know from the Government
whether they realise that we stand at
the cross-roads of economic develop-
ment and there is need for a clear
policy; not the vague policies that we
find today. We need a clear policy to
take us out of the morass we are gra-
dually getting into. With these words,
I would like to give my general sup-
port to the budget that has been pre-
sented.

Mr. Speaker: Shri Bishwanath Roy.
I will call Mr. Vajpayee next. I
would like hon. Members to be in
their seats. 1 am taking away the
time from other Members of the Op-
position. They must be careful to be
in the House. Yesterday I instructed
the hon. Deputy-Speaker to call one
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from each group before calling a
second Member from the same group
from which one Member had already
spoken. But the hon. Member who
represents the Hindu Mahasabha was
not here; the hon. Member represent-
ing the Jan Sangh was not here. So,
the Deputy-Speaker could not call
them. Therefore, so far as the minor-
ity groups are concerned, whatever
their strength outside, they must try
to catch the eye of the Speaker as early
as possible.

Pandit Brij Narayan “Brijesh”
(Shivpuri): I want to speak:

Mr., Speaker: Yes; but not now. I
will call upon him 1n due course.

Raja Mahendra Pratap (Mathura):
My name also 1s there I may not be
ignored,

Mr, Speaker: How can anybody
ignore Raja Hahendra Pratap?

st fewwme oz (§W9T)
AR wea oft, o ase 91 s
T faa= #T @ &, 77 o ofcfegfar
# ¥ fear @ @, 9w /W F e
WR AW ¥ I o AR Amd wifaw
wfoamgr @€t & |\ g9 WA & g
¥  x@ qwy W of feufa &, ag &6
f A e swduirmfa &
AR WN Gzg Ay aF WY fanfy
9w ¥ ¥g @F 1@ ¥oe w7 Fr-feoefy
@ T Y J|WW— WK

¢ 5w T o 2w R S
6 oy swfa &Y & & 1 o wraew
Hag A s g g v &
] tepo ¥ AR IR AT AT S grw
off, % qFEY § g g aga
vl 1 %W F A & arfew
gravre i A W F gen-
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& ¥y # ag wgr T 91 fE ]
qefe ot ST qut gf ot oY ofey
AT gAY ot | Afr oty Tk, SER
Y 7 ¥ 9k | 77 AT FRAATI A
WA A N WA
& gxan § fr ag o ¢ wclT fa oy,
Wi wwags i wW
faat oft i §, I g TR
FoTawd § 1 Sov R d auf Fem
gE N T §o o I wew
O gl qe  faar o |war
NNT § T AF T 4 R o
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g W7 7 Tl F I A 9 fre
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Mr. Speaker: This hon. Member
has been speaking only on agriculture
all the time. There are four Minis-
ters in the Ministry of Food and Agri-
culture but there is none here to take
notes and then reply. There is
the main Minister, another Minister
and then two Deputy Ministers. I
ask the whip of the Congress Party
to take note of it. This member
has been speaking all these twenty
minutes only on agriculture.

Shri Rane (Buldana): The Finance
Minister will speak on all these points
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and the Deputy Minister is taking all
the notes.

Mr, Speaker: That is not it. At
such times, the Agriculture Minister
may 1also be here,

Shri M. R. Krishna (Karimnagar—
Reserved--Sch Castes): Let there be
one Minister for all the Ministries.

Mr. Speaker: I have said it twice. I
am not going to say it again.

it fiow mw v 7T A weE
g wai e &1 FEr 9§ wgfey
fedie WX T €0 wo v HY
A FETATEAE | Ty X § Fomr
™ T Nfgd a1 FAAT g AEy
ey & ST T &) SR 3 faar @ fome
& I ATAT IS § 1§ FIC FITC
¥ FTE ) PN Faga o T
Tg ag% ¥ & 9t §, FF O W
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gt ool ¥ ¥ forar orar & 1wy
a1 7g ¢ o Tga 49 a3 | SR
Y TIAT AT | T W SqE T 3],
TR T N T e s fear
wrar X | A A Y I, |
fear wrr wfg@, @ W =W A
faar wrar & 1 W A R TN
aft g 3 1 WEAT WY § W S
R} I3 T = ) 3 F A9 W
I & | | T S T AT WEiEa
T AE § 5 e & ww few Ay
¥ TN I FT GHA §, R AT
@ | T FT A TEEF FAT 3, R
7y fefew SR w, IR fh ik
w §, wT 3fs Igs w7 famwedt
dxr 37 2 @ WY WN S @
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ot Y ot foad afd § ww
w1 &6 o ¥ AT awA §
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firar ¢ fx w0 & Seefeq &Y feafa
wfsw ¢ 1 wenfis A F W At
gfz &t afx frer 37 axt A wwr
aga wnrlt @ 1 sRogfe ar
(e miee) A get WK $ S
7 ' gedt ¥ N @ & wffem
o feet (gfadt gaQ) & gy
& e LA uE #Y g 7 [y wieww
® iy gk 3| walew whepfet
(free wox fawififeat) & gus
q% 7« o wfama Ay e gE g 1w
wheffet  (mawe faenfcdie)
FAM A L I@ET A @ T
fad &= A fa2a awfa oY gexs
T T Y30 FAT Y, QR0 F RS
# qzFT 3¢s ®qE @ K ¢ | g
TN § 9B qW AT AYAT {¥ FQT
g i ¥4 & 1 W9 AW ¥ frgw o
ot & 39 & wUT W gy Wi
gt & wafe @ af @ wafw & veos
FO¥ & wiw g€ o

AN T 3 ST 7T & X9 QT 0y
+ft ez w7 § fis v o ey & o
faur § st sy @ teve iR
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285 F agey wfr vy F Wl ol o
texe~-AE ® X wAT ¥ g wlww

o fadelY wror g war W )t~

R ¥ ag W 133 WOF B waeft
ot 1850 ¥ ¥wT Q252 7 ug wafw
£ 0T Y FT 13 AT AW PR

13.38 hrs.
[Mr Drxrury Srrax=Er in the Chair)

IR oy w@wr fer g s @t
FAT 98 J wias fa2sit wor Y arfag
¥ gane fad w57 ) Afsw %
W ¥ g wsz gy § 5 g ow fadat
wa ) firg atg 7 arfaw ¥ & faac
T o fs faw dx w1 forar wmor
27 =ree afar s a1 g3m w1 e
AT § gAF B 9 frar @ vk ag
for 20 & aifew fer wndar

=Y 7 N A w7 Hgw @
& IER AT AR A fagTa
&4y | &ET g & F R a0 7 gwd
Wy fAay 2, s 3F EWRR T &Y
HIASTEAT ERY 7 T ST H O0F /T
A qE ¥ | WEOET F TAT FAT AT
efF ad @ T N A T ToE
qawr q ¥ A w1 e foar &
wA 97 ¢ f5 37 9y &7 gardy mifa=w
feafs g3 w91 wwT T ) g9 7 W@
®IHT ATHZ ®r THHY FT ¥97 99 @Y
21 FFTUF YT A1 w@ETT A3 faar
T ¢ AfeR IRET o AT W
qT ¥q7 98T, X4 ¥EY ® W fam
forar are wfgd | feg so g & faw
FN « wror § frd wHrT w1 Qo
o} WAl fe e
& geara 2o Y wvAT W gET X a4
framdag s dod A Y fs
BN wfew gwz AN W TR
JawT geamgdw  frowow s@ §
o it
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T XAZ ¢ ot w2 o7 AW
Riosp T gy T wrer & 1
gfed waeft A wT Ay A vy, ¥s
& arg agelt Wi gz e w1 T
W) AT WA AT Y
o% ¥ W Y Ay § o goer o
w gfenrm 93 o wf ¢ v ww wfes
dw A Wd 9 gy AR wdfed
qraT I e ] T g frar
w gfe & 9 fagy a9 = wqan §
ag W wemr W A & 1 e
#eat & AT S YA AT ITHY
TR AW AT AR AR W/
fadra &1 arara<or Wt 937 gar Afew
I 2547 § faaly sy o ofed &
Iy o T g% ) vy N d 5w
T &1 e fear @ fe o o 3
AMI T IAF FA Y A A TR/
&7 47 g9 fasr | wE o frwe da
T ¥ 9A% 3 Feig &) wfew 41
wAr foar &0 qA wad Ay
g afy syl 9% ag 3 0T MY
wifw re F4E & 77 9@ FWifs Tfe
FTAR A& fead A G e afea §
TFIA N NAAT A ATEE @
& fagy wam) &1 199 Sifaw F
& W7 g7 0 ¥ w7 geA faw
FAEHZ WTH TATIRE F QAT
#r gemafa & sqarfax 39 FATgaz
uTh gHEARH § f fare faar Ak
@t ufr gd 933dfs @raar & fAq
faeriy wifgd oy == o 7d 7@ fa=)
waax 7z ¢ v 7 gz & frer 7 faardy
/4G, 7 XALH WA AT X @1 w00
¥ g9 I W ATHI W97 &1 6 9%
o7 T & ¢ar frarf 3w f§ g
e frwy IR g 1 S
W Wk Tedfear gaEw @
gfer ¥ wore g A ar o fer g
| @1 AT ¢, @ 4«0 fraaas
) Ry N Ao g
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[ofr wrodft]
g Tafafredfen wit A7 camr ameeey
9% &% w1 faar arav § forer adn
i N Ao g N
ez Yediewam g ™
g & A ¥ gy gt el fed
feesmmavifceafey
fafea Qefafrde & o ey ¥
] €Y Qv AT waur W& fear 97
x fe RImF aq Lo, w8 & awe
ufediza & 77 w9 200 ¥¢ FOF
w1 ofew & ax § 7 w3y
# g 3 L% 0T swures fear O
WRE UYL TR WA AT R
sOe g af 21 fadw warerg ¥ @
AR eaiaafggd &1 aq v, ve
maal ¥y FAT T o fF w9 ag
FWHT v Yo TN aar ¥ feww
w1 @9l ar faw aqrar F a@r ¥ @AY
W S™ MY qEeq) § qé6q faar ¥
T UY-4E BT T § afe zm Abe
v %7 9 o fafaw maadfe= 4 103
drdr wrafa gi g wiv fedw wadfs-
T RN A afy g e R
wEEEd sfrms & oo I &
wmar ar f& w e fafaw na-
fafr@as & vx wqar @ FE ¥ A
A wadde Gemafiex § 9% ¢ w9q
A2 evymeaqiat g g 2 A+
ey gfadw 9T @9 gW § Wi afas
foo g QT AT AR S TR AT EAE
ug wef wgrr g R faw & am
9T, S wad AT 1 § Fratm & Ay,
T afeor ag € @ @ fo fo
%1 fawre ¥ AYE qurw A ¥ IT 9
wwi wgar wr @ 20
wWAFN s oz g o fs
& e § wd qw § i
t;ﬂm;ﬁmm«m
e @ Myvord & a= & g e
arag
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s whrer & Yoty firo
warrw & oot 3w e go o &
WY $TX JT wET W«

“There 18 a tendency in New
Delh1 to equate public expendi-
ture with development”

TOFTT&T WAt wgat 2 §) 9% gAWT I
¢ fr faufw § w1 & afem oy awd
fainr ¥ st xR AT I AT |
FTETC F FR@ & 78T & ¢ !
AR TAREd s & N W
X[ ®F I GO %7 sarer dvar a7 o
IR oF e 9T famr @

“Efficiency 1n admnistration
and economy in public expendi-
ture which make far more effec-
tive use of public funds and
secure a better return on invest-
ment of tax proceeds should at
least diminish people’s unwilling-
ness to suffer an increase In tax
burdens ”

afeq s 7 ar nefafreas 9 afs-
faradt warf a1 @ ol T AT § Il
& AT T & | FTH TAAT F AT W qAF
® a1 7u faw ? fy gad
FraraT ¥ drF 791§ WA FAGT A qrAAT
¥ fag &Y o agaw warT fear @ o
&7 T8 & 1| WL 2w fgma s AW
& g% g s fe fear e
&Y sgaeqr 1 1 47 qvw IAAT } IO
v frmr 0w teuwus § 3w
WY A Yot Lo FUT & ¥ urw gk
oY | 9 K%Y F UG 4§ ©T Yol oY
s Q) T WX yo-us ¥ Frargow
dfecize ¥ ag THT F FT yud.s%
s Y 1€ o w (4L F wwE
Hfeien @ ag W KR.4L ¥
ok {1 gw Twre fowir e adt F
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i dvg T qoy. e WY W
Ry gar § 1 Sy ¥ gty vl ¥ 6
AT & FHETT g TRT Y, FOF To
O ofid &t 1 qiw wel & & &
WFW o WwdmyTafar &
STCEH WY gH AT H ATAT THA GX%o
¥ g0 Y anlr ¥ i fyfra Qo
T N WA WIGT T § W H A
WAAT ¥ Yo FUT 5o & 2wy &7 wrmr
Wt o vy ¥ g F
QT 8, @ W i % 39 ¥ wiar w
wk o, ¥y e ¥ o v AT
A% ff I AT g A F AT
o o7 § fe g & wed | A
forera d=7 &) W & 1 g Faon fandy
T A JAW AE ¥ | {7 A ¥ 7 o
®T AT IAW ¥ { {ETIAT A7
oY & | Sfes s &Y Afaar oA
& 1 fr & Y e fegfar oY S farr
¥ T ¥ o @ § 1 wR @ W afonw
AR G W T &)

g 327 |, fegn mamfesr g
AN gfggttsad v areroman}
fw 38 ¥t 28 7 @Y § w7 AG A
@ i ad e e g g ek
Ty &1 Wi 39 § g #7 faane
THY | W ¥ @ wgefmAn
& R FE v A 8 9w )
s gAY sy N | N
goa 1 fwre g wifew, dfem gw
et gy varé fow & afrw g
&7 ¥ sary aft TvwT Ut ¢ qrfee
sfmwsy iyl 3  vwdw
Y I T w3 W€ qar Al 2 o
IWAN R ITH QLI & avw
¥ g g ¥ O amwrdy gel wified
& | g ST e €, 39 ke
IR W WX § o W AT -
weifrgry wow v g v & fe
Wy iy s s @rd,
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witfe o w¥ ¥y g &, oy W A
WA §, %8 7O g o ang AR
(PR (S SRR f 0
fed=r Qdeaw agrar a1 @ 8, @
MAR IR Y 1 0 20 F I gaar
w7 ws Fgar § A q@T & W0 6 el
e &, Afwa v gy fedrg qwei-it-
T AY IFAT AT @Y E W IW X 7Y
g ¥ Y w® faw @1 &), TEv Ay
frar 31 sEmEm WIS i fe
giorT & R 7 Y oft TF qT Y R
& I ¥ O g aanay g & [
gy faendt qr#t & sifeew w1 fawg T
¢ w7 22 7 wql§ g QA g,
fore w1 AaTes 79 AT FAT & A TR
I fidfr qrT £ qfaest & qry ag ey
w7 Fifgq 1| I Y wfeargar SEA &)
w¥ & 3% e frar amaT wifed WK
areafaw Afe soar &7 37 & fqaew
% qa= fwqr s Ffgd o

@ A7 J9 ¥ fie Zaw sy
mi i dawmamwsTarA g
WGHT FeETC # o daw qgfa o
39 4 free 2997 Y =i ff A7 zq W
N g ¥7 faqr vy ¥ ) AfwT Nwwe
YT 1 77 1 Fe av fr v oA
oy 221 & ol wifed 1 S Fer
nfewRds 3w ¢ a7 e WA A
T FFAT R

“The true 1ncidence of in-
henitance tax falls on the receip-
1ients of the inheritance and not
on the deceased”

W & eyfent dng ¥ faan, dew 3w
¥ fory, firee 3w ot gw ¥ e fear o
X NBET HeRT Y Famfeat & wqare
weRT gy § W afcdw g wfed o
wg gw & Y foear | S@ F o fefare o,
wefe ff, s W w1 faar mr §
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WX 05 WIW ¥ qeTg  gOTC §9aT
we fear war & 1 ¥@ & ag g B
W e gh W e ¢ e
& o & 91 & ouR o qwqy o W
wift, Wik wre ww afews damar
ATRT &Y T T FORTT 7 AX Ay AT
R W a¥ & e § vafw vy wed
ygiekvfadht wd a d R
waRg | fredmd M adr &
WA 9T I Lo FATT WA AW AW W
sgaeaT MY € & 3w ¥ a F o ¥Ww
faza § e *8 T ¥ R 3 o agfr
NN IS 1w WH @/ W,
T faew wY, @or w0 AES &
e w@ free & & Y o TR W
gz & wf § 9§ & s el vy #
R N qgfa # sirg fadm, €
fs =& frem ofid, @ PR A @R
TuRT | Faa AR fre i &
art & e gve 7 dfdaw sheggas
A T i WY WO & T
fmt, Mg d | fmaEs
q1q & 3 qferres weafaar @ ik e e
FHE § a7 § ¥ wiww st o
frafra ST & I &) TReE &
& ™ g | & oy awd &
wawd g i ag few sroor & femmmar &4
ok o st frm & ¢ ar ¢ & e
sfir § s ag free S § AR wX
A A N @ @ W awEar g e
A WA T FT GEART FT | qorfa
=& # W e § swfr ey
Ff WX ag w7 fie S & s Ay
wr g | & wwwar g B wwmaew &
AN A v fear w §, & awrd
wwfl o wRAE STEREe §
& f sy, N frolt wafra §,
foor w1 ¢ ar ¢ & wiew safer frrer
st mas@y
o W W ywaw e wrawar d |
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o gwrer ay wer g § fie oy
St et Fgr W ¥ Iav7 ¥
ey & grr g g o fawre v AR
T g § fF T WY w9 -
ey TAfewT W wH O
wfgd X afx % o & v ey
vy A wepT § fe e ol Ty
¥ T $T  § W0 Yo wOT WA M
o wt et ¥ g afr &
wiR e Rmrerm R}y,
I § wolt § o &, v 3w & wdliy
= o 7= fafw wod, @ Lo wA%
AT T AT A7 AT € Y v A
21 o owafre d3fem & ST @
g A R I ¢, W A WY
a7 & o e %7 Any faa s
2, 99 & wely €Y oY wifed 1 A9 ¥y
ara A ag fr o afeafady ik N
et et AN e @
aFdy & | gEd Ao F v ¥ fad
23 HUT To AT T ¥ | AW WA
t 5 @ & w9 ¥ ®7 wuT Tqqvr =
JAT §HAT & | X TF HATAR WAy Gfaer
frrerar &, 99 &% w9t famq FRaT )
A aforere 7T QYer W oRafrEa F
TG G HY FHTC F AT IAT | W
“groen” Frely onefr 1 YR EA ¥
wuTTeq ¥ A ag & e o “wifee
smard’ W ‘e wr’ fere
orrar & oY faeger frax 8 e
¥ QS e anw & W wfy oy
Haw oy A SE aRrTT & AW
weTy At ¢, I w1 e Qwr W
awar § 1 ¥ # dmr W ST TWre
gy wr &, 2w o o ol sree g
g, v S & afcomreres oy
wqw fmfvr g O § 9w o woly wiet &
gl § oW e ¥ b
Wi ot o awlr §1
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oF ary & oo oy frder we g
# FowTe ¥ ¥ @ guT oA s
£ 1 s gl wow grefet avew
o wR, At et avw 2 i
ISR WY fr o
X wrE arEw W faww WY, 9w
weY %7 fawrg w7 & o W WY
N wfee N s dfew T I W
wlzar o, frede T wT AW T A
I A ST w § e § el
B 7 A Y o i ¢ 9% g fwar
T GFAT Y | T F grw § FWE N
i & faae s wifed

o% gara W it ¢ fe s agd
¥ g o § o fom Yy few
BT § W AT AETY FEIAQ N wfe
FoX g 37 & fod oo 90RO
are I B Wk oF fafEe S
qy I UuA g &7 fazaw fead
aY & gumar g f& omw Ay ¥ 0
oS W FAT w4T ¥ g g1 awdr
g

W 79T gt [xad asvy
aifgd or Sor a@ g€ | wWEwEar
WIA A 2 5 a0 47 W wFe
F@ & fag 47 IOF soam iR
SR 7FH 27 #Y Wi o} fafeaa Fiva
qT HYY H1 GATS AF T [T FHT
&% N AW Tar wwe ¢ e g
T § GO B WY 49 ¥ S
& Tt 1 R e & e qw Haw
& WO AT X € gRTEY 9%
faare w40

OF aTF WY wRr d  frder s
g § 7 7% ¢ f g s
W 9gE wdw & oE et § ok
3¢ A1 #Y A g ¥ 1 ag Ty

4
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feafa & gra W€ soaew o § 1 @t
aglt it &t saer fearelt & g afy
2 | 39 gww wrgA & WY q@v &
AT ¥ | PR FH AIT OF WRAT
® W st AR gl s
W A& g A7 qfwdw s & AT |
gaEa § f6 swee w1 9 o W
&4 § a7 gy feagm ¥
T qedt § ®fE qoz & a7 wa«
o % B A 9T, g We-
wWEA T @AW 1 RFAWT THL
# X gw afcaqa w3 AT I frarsdy
A X oA N & gAwan § 5 Ay X
Nt Fw A gfe ¥ wfus swgw
g

ot qo %o faw (¥ wuz) .
afwy &t W A

ot aroddy : afry ® A S
it aga sy Afww & @ fenel WY
{afee & e wear amgar g 1 afm)
R @t rE s @ e
THE O A T AR AW
e fomr @ a® smamas W R
e e gm Wl gt 7 o 4
At A g § fr 9z g AneEw
& e R

Shri Morarka (Jhunjhunu): The
present budget, though 1t 1s a status
quo budget, is noticeably deficient in
one respect, and that 1s that the
Finance Mimister has not stated any-
thing at all about the economies that
should be effected either in the civil
administration or in the Defence orga-
nisation. In a period of less than two
years, our Defence expenditure per
year has increased by Rs. 86 crores
and our civil expenditure has been
increased by Rs. 80 crores. This is a
fairly heavy demand on the resources
of the country, particularly at a time
when the demand for our Plan imple-
mentation is also very big.
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[Shri Morarka}

There is another small point to
which I would like to refer, and that
is about the presentation of the
budget to the House. We have been
provided with an Explanatory Memo-
randum. To section 3 of that Memo-
randum there is an Appendix, and
that Appendix contains the Balance
Sheets and Accounts of the various
Sfate corporations i.e, Central Gov-
ernment corporations. In this Memo-
randum the Balance Sheets and
accounts of only 17 corporations have
been included. The Central Govern-
ment alone has got more than 50 such
corporations under it. So, I do not
know on what basis the 17 corpora-
tions have been selected In my
opinion, it would be advisable to have
a separate document containing infor-
mation ie., reports, accounts etc. of
the Central Government corporations.

There is another suggestion which
1 would like to make, and that is
about the document on the Five Year
Plan. It was suggested in this House
last year, even the year before last,
that along with the budget papers
they should circulate a separate docu-
ment containing the actual perform-
ance of the Plan projects, both here
in the Centre as well as in the States.
We find that no steps have been taken
towards that till now. I do not under.
stand what difficulty Government finds
in preparing such a document by
compiling the list of such projects, the
amount that is spent on them, how
the budgets have been revised, what
is the total allotment etc. I think,
there should be no difficulty in compil-
ing such a document and in circulating
the same to Members along with
budget papers.

This year, along with the budget
papers, we have got a document called
Economic Survey, 1957-58. 1 must
say that it is a very well-written
document and it is very valuable and
useful for understanding various
economic problems. In this document
a mention is made of our foreign
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exchange position. It shows that the
position is improving. We are also
told here time and again that our
foreign exchange position is improv-
ing. I wonder whether that is really
so. In this connection the first ques-
tion that one should ask is: Have our
exports increased? The answer to
that can be found in Table VIII on
pages 36 and 37 appended to this
Economic Survey, 1957-58. What do
we find there? We find that our
exports for the six months April-Sep-
tember 1957 are only Rs. 278 crores
as against the total exports of Rs. 667
crores during the year 1956-57. There
is a noticeable fall in the export of
tea. Whereas during 1956-57 the
export of tea was about Rs. 150 crores,
during these six months it has come
down to only Rs. 38 crores. If our
exports are not only not rising but
are falling—and falling substantially—
how can one say that our foreign
exchange position is improving?

14 hrs,

Take then the second thing. Are
we getting more external assistance
either by way of loans or by way of
grants? There also the answer is ‘no’.
In the last year’s Budget we budgeted
for Rs. 150 crores. What we actually
got was Rs. 105 crores, i.e., there was
a deficit of Rs. 45 crores. How then
can we say that our foreign exchange
position is improving?

The third question that you can ask
about it is: Are our imports decreasing
or increasing? True, our imports are
decreasing, maybe not to the extent
that we want, but still they are
decreasing and to that extent one can
say that our foreign exchange posi-
tion has improved. But it is a nega-
tive improvement. You cannot call
it an improvement in the real sense.
All that you can say is that you had
to curtail your needs because you
could not afford to buy. Should we
not augment our resources to buy all
that we need? And I our foreign
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resources are not augmented we can-
not say that our foreign exchange
position is improving.

Then I want to say something about
the excise duty on cloth. Many hon.
Members have already said that the
textile industry is passing through
precarious condition because of the
high rates of excise duty, I wish to
say two or three things in this con-
nection. One is that today a textile
mill is paying Rs. 3000 to Rs. 3.500
by way of excise duty per loom per
year and if you want to buy a new
mill, you can buy it almost at the
same price, i.e., Rs. 3.500 per loom
bazis. In other words, the amount of
excise duty paid during the year to
the Government is almost the total
value of a textile mill. Therefore it
is becoming difficult. Manv units are
facing, todav, complete annihilation
because of this high rate of duty.

Secondly, the price of cloth, which
was prevailing in September 1856
when this dutv was enhanced. was
slightly higher than the price prevail-
ing today In other words, the entire
burden of the excise duty has fallen
on the industry and most of the units
in this industry are today not in a
position to bear that.

It would be a short-sighted policy
for the Government to stick to this
and not reduce the excise duty. In
that case, what would happen is that
production would fall. Mills have
already started closing down. Other
millg have started closing shifts. Thus
the production falls and the income
of the mills falls. There will be no
revenue either by way of excise duty
or by way of income tax. Therefore
it would be a short-sighted policy,
apart from creating unemployment
which is in itself a very big problem,
for the Government to stick to this
and not to reduce the excise duty.

Then, Sir, I wish to say a word
about Section 23A companies. As the
House knows, Section 23A companies
are those companies in which the
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public is not substantially interested
and these companies are compelled by
law to declare a certain dividend,
namely, the entire profits made dur-
ing a particular year if their reserves
etc. are equal to the paid-up capital
and so on and so forth. Now, this
year the hon. Finance Minister has
accepted the principle that since these
companies are forced to declare a
dividend, excess dividend tax should
not be applicable to these companies,
beyond a certain percentage. This
principle is accepted and the hon.
Finance Minister in his speech says
this on page 18 of Part B:

“For the financial year 1958-59,
I propose to fix the excess divi-
dend tax rates for Section 23A
companies only in two slabs, 10
per cent on the slab of dividends
over 8 per cent of capital and 20
per cent on the slab over 10 per
cent of capital. This change is
desirable as under the Act these
companies are required to distri-
bute the whole or a large propor-
tion of their profits to the share-
holders. It is not possible to
estimate the loss of revenue in
this proposal, but it is likely to be
very small.”

Once this principle is accepted and
it is realised that what was being
done was unjust, then why is justice
being distributed in this grudging
and half-hearted fashion? Either you
do not compel these companies to dis-
tribute dividends or when they distri-
bute dividends then do not compel
them to pay a dividend tax. There is
no rationale. Either you ask them to
declare a dividend—in that case do
not charge the excess dividend tax-—
or you do not compe! them to declare
this dividend—in that case you can
charge the dividend tax provided it
declares a higher dividend. Here,
you are first compelling them to
declare a dividend and then because
they have done so, you make them
to pay excess dividend tax. This, in
my opinion, is not very fair.
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Now I wish to say a few words
about the speech the hon. the Leader
of the Communist Party made here
He made a big grievance of the fact
that the members of the Federation
of Indian Chambers of Commerce and
Industry made a direct demand for
the reduction of direct taxes and he
was surprised at the emboldenness of
these capitalists to make such a
demand. The hon. Member should
know that in this country we still
have freedom of speech and expres-
sion. People, who are affected by the
direct taxes, if they made a demand
on the hon. Prime Minister of this
country for reconsideration of reduc-
tion or even for the abolition of cer-
tain taxes, I do not think that there
is anything wrong in it He may not
agree with them. He is entitled to
have his views, just as those members
are entitled to their views They are,
therefore, perfectly within their right
to make any such demand In this
connection it would be very interest-
ing to know what direct taxes we
have. When I say this, I am talking
only about the direct taxes levied by
the Centre, leaving aside the State
taxes and the municipal taxes. The
number of Central taxes in all the
civilised countries—there are 13 coun-
tries taken to illustrate this—is eight
and in India out of the eight direct
taxes that can be levied on an indi-
vidual we had six till last year and
are going to have, with the addition
of the Gift Tax, seven from this year
onwards

Shri Nath Pai (Rajapur): We are
most civilised

Shri Morarka: In no other country
in the world has an individual to pay
so many different types of direct
taxes.

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas):
What is the one remaining?

Shri Morarka: That is the Inherit-
ance Tax That has not yet come
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In erder that one may not get
away with the misgiving that—we
may have more number of taxes, but
still we do not have our taxes ashigh
u.e., the cumulative effect of all these
taxes is not very high. I may say
that it is calculated that an individual
hag to pay 103-odd per cent of his
tncome as direct tax whereas in no
other country he has to pay more
than 80%. In America it is much
less than that. Sir, now that is not
the case only with individuals. Take
the case of corporate bodies. There
are eleven types of taxes which are
known and which can be imposed on
these companies and in India out of
those eleven we have got eight. Eight
types of different taxes are put on
our corporations and from the point
of view of percentage our position is
second in the world. The first is UK
where the tax is 57.86 per cent and in
India, our rate is 56 per cent. From
that point of view also, mn direct
taxes, we are paying the highest both
in number as well as in quantum
Therefore, if the Federation people
make this demand that there is a case
for review of the direct taxes, I do
not think that the Leader of the
Communist Party should feel so
jittery about it

Shri S. A. Dange further said that
the collection under estate duty is
very low He said that the Govern-
ment expected to collect Rs 2} crores,
but they got only Rs. 10 or 12 lakhs
I am really surprised at the reading
of the figures by hon. Member and at
his appreciation of these figures
Actually, collection under estate duty
1s more than Rs 2 crores and the
share of the Centre which is only the
collection charges, was Rs. 10 or 12
lakhs. It is true that the expectations
of the Government under this head
have been belied But that may be
because they over-estimated or they
expected people to die more quickly
or in larger numbers To that extent,
the Leader of the Communist Party
may be rightly disappointed. But, one
must understand that, after all, this
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measure of tax—estate duty-—ig not
for the purpose of raigsing revenue.
Its purpose, more or less, is to reduce
inequality of wealth. It cannot be
done overnight. It has to pass
through few generations before wealth
can be completely equalised, depleted
or passed on to the State. Therefore,
to expect a big revenue or miraculous
results under estate duty is not prac-
tical expectation. Besides for such
loopholes as the Government found,
they have brought an amendment
which is pending before the House
and I think that might satisfy the hon.
Member a little more. However, i
he wants, there can be one way of
meeting his desire and that is, for
the purpose of estate duty, a man
who attains the age of 60 may be
treated as dead. Just as you treat a
person who becomes a sanyasi as
dead, similarly for the purpose of
estate duty, when people attain the
age of 60 or 65, you may amend the
Act and say that he will be treated as
dead and estate duty collected.

Then, there was a question about
compulsory deposits. The Leader of
the Communist Party was very elo-
quent, He said, so far as the companies
are concerned, all reserves, deprecia-
tion reserves, etc., should be collected.
He wanted to know what was the
total collection under the scheme
which was brought by the ex-Finance
Minister. If Shri S. A. Dange had
cared to follow some recent questions
in this House, he would have found
that the total collections under this
head are Rs, 348 crores. He would
have also known that the exemptions
given to the companies for legitimate
purposes are over Rs. 20 crores, What
does this indicate? The major portion
of the reserves are being invested in
legitimate  purposes—approved by
Government-—by those very corpora-
tions. Therefore, out of Rs. 30 crores,
the actual amount that the Govern-
ment got was Rs. 3.48 crores. There-
fore, there was no justification for
continuing this particular provision
and I think that it would remove a
lot of hardship if the Government
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dispenses with this requirement. It
does not, after all, bring any revenue.
It is only a question of deposit with
the Government for some time. After
providing this elaborate machinery,
what happens? Out of Rs. 30 crores,
Government gave away Rs. 20 crores
after considering their needs. Out of
remaining Rs, 10 crores, Rs. 64 crores
are under dispute. Government have
been able to collect only Rs. 3} crores.
Why then do we have all this bothe-
ration? It is not worth while. There-
fore, I would submit that it may be
reconsidered whether it is worth-
while continuing this measure,

Finally, I would like to say a word
about oil prices. The Leader of the
Communist Party was very much
perturbed and he was suggesting that
when oil prices all over the world
have fallen, why is it that oil prices
m this country are not reduced. He
was appealing to the Government that
they must take steps to see that these
oil cempanies which pay a very
meagre price to the poor Arabs should
not be allowed to charge a high price
here. That may be true, or that may
not be true. But, there is one fact to
remember that this Government has
an agreement with the oil refineries
in this country, and under this agree-
ment, the o1l companies are allowed
to charge a price which the consumer
in this country would have to pay had
he 1mported these oils from foreign
countries. That is the ceiling provided
and up to that price, the companies
are allowed to fix any price they like-
They cannot fix beyond that without
the consent of the Government. That
is the agreement. The Government
cannot go beyond this agreement. It
is quite a different thing if by nego-
tiation with the oil refineries, the
Government come to some agreement.
But, the Government cannot force,
cannot dictate to these people that
they will have to accept a lesser
price. It is quite possible that, to
some, this agreement may appear:
inequitous. In retrospect, to me also
it appears one-sided. But that is not
the point. The question is whether
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without this agreement, these refl-
neries would have come here, second-
ly, whether the consumer has suffered
anything by installing these refineries
here and thirdly whether the country
as a whole has benefitted by the
refineries being established here. My
submission is, the country has bene-
fitted at least in so far as it saves
about Rs. 10 crores every year in her

18 MARCH 1958  Genergl Discussion 4794

aifes gt 3w & o wrawmw §
WA@Y & &

WH AW F QoA W as
¥ ®T WO WIEGT SO0 WmgEr
§ 1 @ s fafaws wgra & qwe
I FW g wowan ar fe o gt

foreign exchange resources.

ot ©o wo wat (frmE)
- JUTEqY WEIRA, AR W HAY HERY
] o9¥ W ¥ @I g7 GEET R
f ag Afrem v &1 gfaar & shee
# g wRAe fufaet #AlR g
s fafreex & & 999 IR TR
I AT |{ qg qa«rn ¢ v ag awe
g T | WA q s} AR
%3 § wrar g 5 TowEw S a9
Am g1 & 37 § T w9 99 g}
FARET W WA W wifoww & vy
MA@ AT HTAGI & AT g
® ¥ TR AT § wWifw 39 T
& g0 AW ST ¥ T FE A4
a|r g T AT g o

Q% waia wgeq ;. qgy & T

I §

st o wo @At : wrw AT &
2 #r Y wifas fafa § 3@ 3 a0
® «¥7 ¥ AT @ § A gl
¥ A A/ 37 g T a0 99A fwar
A G, T a9 AR &Y w0 wiyw
feafa aaa ¥ g swar § I
AT AMAT A TEAT OF qAQ AT
oY 39 F qravz W gk wrgw fafawex
AgT 93 FEE § & g ¥
e awe § | g7 T WAE WX
wiwara ot grn § o 2z e gare
wey qg gwE W fpas dee

fad s & =fas 3@ A I@ § =@
7z ¢ % vig g9 @ a6 wud ¥
% faww #3 @ €, w9d oy vanaa
T @A W FAW X Q & AW
s WA 1 GFE A wife
T @ &, "iws q wfus amii #1 s
& #1 w1fgw FT QR §, 9 A I
g &1 fazdt & S7E &1 v HAAT
q¥ @ Y 1 TAY FTT EW W9W /W
#7 e feafa &1 g § T @
sfeard g1 @ &

@O a@ & wg fadew &
argam g f& 99 gWIT T &F WA
wtfe fagm @ @ & &9 TRde
aee ¥ ofems Fw d W @ &,
M H & ag uran § fe ogq F @
fear & #16 wfq F1 2, f5 o @
wqr & ? g g @ fr gw afsdw g9ew
q waw wias & safex = §1 0
2 @ g, afeq 99 g igde dme #
T a1 gw #1 wiAw g f5 owwmde
T | I@IRT q@ § AR I;@RA
TR # grgade gaeT A fugg e
frar &, o o g feue-wl ¥
wifee w1 T fiF, wafs gae 3w &
¥ N g faafe feor qor W)

#z fear § 1 & ag Frdew WO wrgar



4795  General Budget—

g v or aow o afeas dwex &
| Y w3 @ €, g9 SwEdT ¥
N W @ E ) Y T A
T § gt Jearrr W wfee agE
o1 ¢, 7% 3 qfonwr § greeTaEe
ag agr & 1 afw o w1 ufas
oy ¥ W T ¥ owgew Gean
T L W AN w7 Y gH WA A
TEWE & ) I T AN 6 fower TEd
¥ fau fa3e & sow wmA &, I
qEIT ¥ g9 %7 gg WY gar wifgd
fe o9 wrgde ¥wx § IR 6K
qifez @31 § SR & a7 §, 9N
ofemT ¥ QRMIERE Wed F X9
firc sat T & 1 T a@ 9X fa=e
FA K ATE |

4 ag v g f5 ofa Samew
¥ g woT IR O X AFT § |
@ 4 e wleai feand a@
[ ) a7 TW WA § F AFT )
#fes e IETET ¥ A § 0F 9
aray geit fF A o Ffe ¢ I
iR g 3w Ffa # femwelt B f5
& ) qE | T FW W FA A
Foywmm e g e fm &t 3w
W § Py ady & A gEfA
feerredt a8y 2 & oo SRR o FAR
X AR T FoqT § AT T QAY A9y
HIA, A T TN A AHA A A
T & g akEA @ Ay afer
T ARAO F WA 9 WX HE
s AT W@ ITE I W AQ
T AT § ) e A N
wRyEr T & W faRr @
t afew Ot & 5@ T Ffa g
g 99 & fad 39 ¥ wifewl 1 JA
At e & @t 2 F R
AUET T &, I g AT 9fEr
wft wfas 4wy O wwT T g
t ¥feq 98 ¥ v ¥ WA F fear

13 MARCH 1958

General Discussion 4796

O% AF "W A § 1 WA W 99
9T I F Afa® & Yoo T w1 FX
§ @ o A gwo WX aF W
WX IF % FAT TG FL Yo T Wi
w9t § W@ 1 AT T T W
T @M AT g fEw t v @
fara & o & 9w ew af) gAfq w2
WE WA G UF R T A K
feoaely Y ofeg & oz T
N gu fFmag i ad | 7@
SATT € g9 AR I WA 9 &Y
faa gegr a8 w71 W1 w9, WO
a<w vy faey I ¥ %Y Alaa
T GY 1 SR 39T ¢ IOUEA # 59
T ATEA &1, A WS gEIR W W
fag g &1 a3 wrdy |77 &, W g
g 1 F vaEw da1 A T Mg, oF
@ &1 Fv + A3, q0ar #1 waw
F@ # faq addr #1 aEER T
FL W J7 QA &, I AT I W
FEAT 1 37 7 dfew swvar wfgw o
W ANY U A\A agA I wW
T @ & 1 AR ot gwre faedt g
# g faat 7 et §Y o
4 o & ag fragw s awEar g
fF & ag w1 78 qaq fe 9 o
7 o @ & @ faemw fear &0
war far A fer 7w guiretfaan
q fFar ?

Wt Wo Wo aAAt (FAIT) : WA
7 fear

ot o %o Wt : ¥ T W1 F¥
Tar &\ 9 A gurenfaar ® N e
SR 7 Py 7 W 57 w7 Ay AR
aga ¥ wegie || T A a1 W
- 1

st o Ro ¥Rl : AN

ot o ®wo waf : Wt gAT @
AT G & 1 O ATEAT W W qrE



4797  General Budget—

[s T wo wsi]
A § ? & ag fAAxT AT wweAr
£ fo oft wmiv gt fawrw & w™
W, N W AR X qT Y TS § ®
forr fawrw fgge & w1 aR
g & gt &, Wi w ag faoelt 3w
& favar

st qaw (FroEA) o famw W
fvre Fg &

ot Tto wo wat  AfFw a7 @
Ty ¢ fo gak 3w 7 fawrg q awr
TFT A W AT @y ) 9w g
T ¥ wigw fafaeex s W &
WX ATEAT FT &R IT HT AAER
@ FT Y, T g IWE Y-
frefeqci st g T &
fergema waTe g AT & 1 SO W
& ag a0 TR @ fF gy wmwd
g2 1 W T Y W T T
g A, GREm & W Tg 97
Ffret ¥ SRgT T W WO
& rer qr 5 “ag wrady {3 & avr
fergeam sz g 2 1 IR T
& & w1 fr fegam wrar g
¥ 1 o e wrew fafaeT &1 T
¥ UMERX @PE g1 § 8v @ne
X g7 ag & grew fafwee Fgd §
fr ag fogem & s falaev &,
fag fogem &1 qemi & gw
fear wR araSTER ¥ @ @AY
Fadew AT ot 5 foom | &Y =
W @ fegam s fron, @
g sgfee faasdl &t qar /=t fF
wog, e w1 §w
% TE T QY WRT AG AAAT—
i w7 & & w1 v e

13 MARCH 1958

General Discussion 4798

¥ o jeuy ¥ AT W g
fegam & o & SR area-ATe
Ty § AR w & T fegww Y
T aga aEI a0% X anT g
BN ment e v 6
qT T, g W e g1 o &
I A T% TR 1 T M7 @
e qloFT &1 g gAY &, ST &
AW 9T FHA NI W A 19,
& &7 T, ag < fam, g v fam,
W F AW FCWE | Yo F
s e qift & qA, WeEE AR,
VTN 97 T FAF § fF g
T Y FITATE AT AT EE L qT
gfe =& & @ famoen ad &
aq wer ;1 w7 5 ) ww 51F [
o o= wg ¥ A e B Qo ady
oA, av wa e @ @A o g awe
AT § gart fr, fadndt a0 & Fav
T WA A w6 dmaTm R W
Lucice SUBMRER (IO i odl S C
ag v § s wwsr w9 &
TFE 3 A g fam W
N 7w oaw gE o gy s
Fafre wd Wi, ¥ oF ge N
R T WA F, T A g A !

SR aF W I¥ F Ao w6t
g% 3, 7 38 fAgy T =;gar
g & wa g 2 & qermm & qro
mfrmamsrama i o
FER UM ¥ JO—EEERT TR
FUFH AN FT IR )
? fragw wem {7 Y & fomd
WG W K §, $I9 ¥ SURT A
qa Faré A wver Atk ® T W
IT Y A A7 wrefad vy A A E
g Wiy & fad wft wrly
b g fad e *1
T I F AEA W A



4799  General Budget—

wT g &, A WY QL &F T oA
§ 1 & fragA s g g e s
a7 ] W A A T ), A & feg
wqer 2 fagqr, @R A fAa g & Y,
fisz faear b &Y 7 AfEa Aror A
w &q & g A A e o g,
w57 & 95 w31 A faw w@r
o foeelt & wEqe o fFad |
qF §a & w@d | W w1 fKavs

st wwow ey (fRoa) -
ag farm 0 fasery & 7

Y o wo wat  aE W 1 AR
gaT<r Z1AT & fowierd § 1 e W
g A faevard ¢, 91 999 w1 ARAE
FEATEAT 8, 39 FY fIowErdy 21 #+7Y
A 71U A # & AlwamEy ow
=T g g & A & #W
& 7 grgr? =, /Y amw, A F AT
frft & aEA—uTA & A F AW
g A § f wt o A
FREIT s A aEm e g fa
# mifFarie ¥1 #=X g1 & "
f& 7Y a=61 w1 Fw-ger ad fq9,
@ & fadlr g ¥ FI-gw 919 w7
®W X 1 gW AT § 7§
A T A AN AN & | qA ds
@ FT g@ gr ¢ f& wad st A
& AT FFT AR FW AXG A A
T qg a¥ WHAM Y 9 § | 9w
g & f5 3 3@ AT a@ET AE §,
famrer g o) famea & fag v &
faat gady war @i g AwA R 7

# 1z frdgw s wem g o
IR ¥T W& FEAT AT wrfey W
N FAY FR, I F § A DA fed
QX N &« T F@T R, W@ X 9
w7 @R F wfgd | T fawrw

13 MARCH 1958

General Discussion 4800

& fad gt Orad €Y a3 ¥ 9% w6y
T § fF Twed gd dfewa ¥
T famy & Ay | faew & fa@
Ao ¥ ol dac A §A 0 R
g wom g g fR ow oW A
TFA FY T Y &7 FAT § W A0
w1 fawrg s Fm §, o a8 fadr
TATIN AT T & JW TATIH AT
T® 5T Hfod W) F faa fs a2
M ¥ #w feadr AR 77 &
S 983 § B g, w0 w5 Y
9= & | ¥ gfamr ST A AA
faaeft @ ? S & 9 grew nATew,
fadY waTeR WX A A @ o
ey & ) ¥ a2 j@ §F A9 Rl
g @t o
I #Y T F7 §F I T FH TCAT-
39 AT q® FT AW, A9 AT AIEAA
aw o famaq o garr afafas &
q=T &, 7 ag w54 fy 0w,
7B § 9 ¥ R g E, aw qwr o
w FH 777 1 for Agre & | Sfiew
oE-FT S oaE 9W ¥ for A
T A & wfE e 7 39T Wk
wAEE ST faed § W g W
srey faadt § 0w faey s R
f 2era 7 oY drax aaw 2, & 97 W
¢ fr faamdt 7@, =@ 4, @ &
fod g 7, o &, @@ fan
%73 far 4t wwm 20

T & 91§ § A% FTU 9 9%
F AW @ a<q At fert waw g
fi gk wride AR § AW IOAREA
A T g 9 R fad gw a@
fa=ar &Y ava & O AEE & ¥AEge
¥ 9g A% IeenE ¥ A §
% a7 fram son g g fF o
adt 33 @, aY 1% oW A UE ywdw
FIEfaE |17 AreT & WK g & qHeAr-
AT § TF T A9 27§ Wq )



4801 General Budget
[ <o w0 aaf]

# g afY wear f& W gwETRT R
g Afed ok wrax a@i I W<
f{fed | 7 & @ wraar w1 g e W
TR & s s IR Aifa,
TN N T wRE, §F o
7 & W I w7 2w el aw A W
W | AIGL AT A ) g 99 § T
TT ¢ W o dvwenw faw ®
THGTT T JATT & 36 & AT FIAE ?
# A ge At g fe dewerew Ay
® TEAHZ ¥ FIT qGA WAL q @M
¢ 1 A O s 2 fE g wride dweR
9 aF T AE &0, 99 aF fF M
UHTIEZ FT TGT FT TEAET AP
fFar smdw | AT TEEEE #Y AW Y
wifgs feafy aaredt & @) waw sréde
4T ¥ FIT [FT AT § AT OF
arg 7z ¥ fr arfd uxTsiewm A W
wqr ¥ zAAT oSy fewm oo
;s a N TN F A v E )

@ &y famwr & Fam s
AP I R AT ATAF IR |
¥\ a7 o agn Wfed AW 3w
e § F¥TA MEE § AT 9 IE
zegy faar mar a1 fF Rafan st
oz qafen vz fray afwaT 9 357
& fafrw v ww ewd oo oy
qg qATE &7 o WR O GWHT AT
wfas ¥ 5fqaF %o,000 TYGT ATHAMI
@ ar | dfFa, oSmT § ogrwy
agerar wreal g fF 57 ax o feadr
TEAE AP FEAT & | TR FATAT AR
W< F=r &1 femar & s s
A e ¥ " sfrw 9 & W fafre
v &Y S 2 IAET K1E AT AT AT
7w W 2

TSR TFCT © WA WY A W

13 MARCH 1958

General Discussion 4803

st vo wo waf . o fiyme F ¥
aw fod ¥ g

Ioew wgRw  wa &Y faAz Ay,
uw fae & & Wy @ Nfad

ft o 60 wRY  ATEU sfiyerA
W Ao sfe & gra 7 v aray
g F oo @ Y fefae <l nf
o, 39 77 AT WY 9@7 T §, 4
G § €Y 99T & 1 % Y e wfH-
= A T ¥ R RO dfer sfre
ST 80 T99 FT 97 AT wEA
F e & fearw ® four qrar @

F TUEY I ¥ U7 AY ol
w1 @Y € @, Ay Y aA AqrzAv g o
AR AT AT A F AP sradeet
A A § 1 wa S FAfo TR &
TEF A7 & ITH 0w § a2
a¥ 93t qv fag# 7% fear 9 @ o)
fad F1 TR 79T, 9 N AR g
AT ¥YQT IAFT AAF AEarg A0
o= & T fagr 9T # 1 97 o) Y
Y ATE 7 TR AT (A AN E W)
FIH A% 9 T F7 £ 97 F8 &1
A% wATAT A1 I AR 7 &
TSN A ATCAS A W
qtr AEE § A7 T FAFA FY 7
H%¥T &2 T A7 1 G0 & a7 Fafaw
Gl & wifaT @ W1 9 A § A
smaw fas & mifasr & ard @0 =Y
7 #rfr 2 | famr g W] fem g
MIZIN TN ATRE LA F
AT ABAT AAET §F AR W AE X
FIW AF 72T F | AT qW w@9 & o
7E fot & a & Afer ey &

IS AP WY & w7
afq ¥ sfare & 39 10, 9% ¥ frae
F 48w £ I |



4803 General Budget—

Q“o'om:ﬁ'miﬁiﬁ
w fat qoo @ g B e I
& wren gw WY T ¥ g
qZ 94 g4 a8 3O & 99 wg @
grammamfF &g

& ¥ gae & HaTT HA0 AF
g e o wiefa saaaRa wew) ¥ 3
HTAT R, FA & & A7 AT A1 auF
¥, WTHA &1 ST W ST AT A1TEY
1< ag gma wfgq f @ o faw &,
& T A &, T ] 7 ¢ T4 R
AAIGTAFR 7 g7 9 @A &
A AGAT §, T G AT AT

Shri Mohamed Imam (Chitaldrug).
The Prime Minister has conferred a
great honour on this House by per-
sonaily presenting the Budget this
year Sympathetic as he 1s towards
the aspirations of the people and al-
ways respecting thewr views, 1t was
expected that he would come out of
the groove set up by the previous
Finance Ministers, and he would re-
oricntate the financial policy and
also give some rehef to the poor

We are in the mudst of very diffi-
cult tumes Financial difthculties are
hovering all around us We are
faced with a deficit Budget We have
to depend on deficit financing Under
these circumstances, it 1s not a plea-
sant job to present a Budget, and the
presentation of the Budget i1s a task
of great nervous responsibility Fin-
ance Ministers have come m with
great expectations, but they have
gone out utterly disappointed During
the last decade, a number of Finance
Ministers have come in and have
gone out This 18 a clear indication
that the financal policy of the Gov-
ernment s not quite sound, nor 1s it
quite stable, nor is there any con-
tinuity in the financial policy of Gov-
ernment. And the Prime Minister has
yet to find a new Finance Minister

Shri Parulekar (Thana): He has
found.
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Mr. Deputy-Speaker: It may be the
information of one hon. Member and
not the others,

Shri Mohamed Imam: Anyhow, 1
am not aware of it If he has found,
1 am sure we shall get one full of
sympdathy, who will be fully of un-
derstanding and who will control the
expenditure of Government and who

will check all unnecessary expendi-
ture

The time for the presentation of
the Budget causes equal concern to
the pubuc aiso, and 1t causes a cer-
tain amount of tension throughout
the country, because the people
know that  wnen the budget
1s presented, 1t brings forth nothing
but taxation, nothing but extra bur-
dens, while they are certain that they
cannot expect any relief

A decade has passed since indepen-
dence dawned on us Years have
rolled by kach year has brought a
new buuget Durnng this period what
1umarkable changes have taken place
in the country and also in the finan-
c:al world, in the financial field. The
rcvenue of the country has gone up
by more than 4 times The entire
imcome has gone up to nearly Rs. 800
croies from Rs 200 ciores Simularly,
the coiresponding expenditure has
outstripped the income, the revenue
of the State We are faced with a
big deficit finance which was not there
previously We are depending on
deficit financing, we are depending on
1ssue of treasury bills

For this entire period of ten years,
I think we must have spent not less
than Rs 10,000 crores Rs. 10,000
crores must have passed through the
hands of the Government I do not
deny that some achievements have
been made Some mughty irrigation
projects have been constructed, some
industries have been established or are
n the course of establishment. A lot
has been done. But my question 1s:
1s the return, 1s the achievement
commensurate with the huge amount
we have spent so far?
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It will be interesting and worth-
while to analyse as to how much has
been spent on capital works, how
much has been spent on industries,
how much has been spent directly for
the benefit of the people and how
much has been spent on services, on
admunstration and on our officers,
out of the total amount I may state
without fear of contradiction that of
the total amount that has been spent,
a sum of not less 65 per cent has been
consumed by our officers and person-
nel by allowances and other things

If we review the budget of this
year, we feel more and more worried
and our anxiety for the future
depends The budget presented 1s
quite plamn The current year's
revenue and expenditure resulted in
an over-all deficit of Rs 384 crores
agamnst Rs 284 crores taken into con-
sideration 1n the budget There 13 an
mcrease of Rs 100 crores This shows
that this 18 not sound budgeting
Similarly, m the coming year, the
normal expenditure exceeds income by
about Rs 34 crores It 1s a big
deficit

Many Members have expressed the
view—and I also do the same—that
there 1s a tendency to mount up the
expenditure under defence and civil
administration So far we have rais-
ed a tax revenue of more than Rs 700
crores Every year there has been
additiona] taxation Every year there
has been increased taxation, but all
this revenue from taxes 1s consumed
by normal expenditure Very lttle
of our tax revenue, as will be pointed
out later, i1s ear-marked for capital
expenditure

Let me take the debt position As
1 pointed out, our budget 18 a deficit
oné It 1s a grave and serious matter
It does not allow of any surplus which
can be used for our Plan Similarly,
let us take our debt position How
far 1s the nation indebted? The debt
of our country in 1939-40 was Rs 950
crores It went up to Rs 3350 crores
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in 1856-57, and during the present
year 1t has gone up to Rs 8950 crores
This 13 not all The Government has
to shoulder the additional hability of
Rs 1184 crores which comprises un-
funded debt, repayment of foreign
loans, depreciation fund and other
funds In all, the total indebtedness
of the country, of the Government,
comes to Rs 5100 crores It s a very
sad state of affairs

I do agree that in times of emer-
gency or when we need funds for
productive works, we do borrow, we
do need foreign funds But borrowing
has become an annual feature Unless
Government  borrow, government
activities get paralysed This 1s the
sad state of affairs I have no objec-
tion to contracting debts, but what
about our repaying capacity when the
time for repayment comes?

The Prime Minister has recently
admitted in the Rajya Sabha the
difficulties that we have to face in
subsequent years in the repayment of
debt He said that in the year 1960-
61 alone, Government have to pay
Rs 1160 crores Previous to that, we
have to pay on an average Rs 100
crores This 1s not the end of the debt
position After all, we have to con-
tract debts This year we have pro-
vided for nearly Rs 450 crores under
this head Apart from—it 1s not
merely a liability which we owe to the
nation—we have been taking loans
from every conceivable country We
are mdebted enormously to Amenca,
to Russia to France, to Canada, to
Australia and to every other country
That shows that our financiers do not
understand or have not worked out,
the proper implications of the debt
position

I agree we do need funds, but it
must be pointed out by the Finance
Minister to what extent the country
can contract debts, to what extent we
can borrow so that our future may
be safe and we will not burden poste-
nty with too much debt This is a
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very grave matter. I do not know
what the position will be after five
years, because every year we have to
borrow. The Prime Minister has
admitted that we have to borrow
hereafter every year. The implemen-
tation of our Second Five Year Plan
depends entirely on borrowed funds.
Nothing is available from normal
revenue. This is a very serious
matter and this is good deal of a
burden.

Sir, we have been spending a lot
of money. Some of our statisticians
have calculated that the national
income has gone up. They have
calculated that the per capita income
of the people has also gone up. The
statisticians who are government em-
ployees have to prepare these statis-
tics 1 do agree that the per capita
mmcome of the people living in urban
areas, the government servants, the
industrialists and the Members of
Parliament and Legislatures has gone
up. These form only 20 per cent of
the entire population. What about
the remaining 80 per cent who form
the bulk of the agricultural popula-
tion, who are the wage earners, who
depend upon agriculture? I may sub-
mit without fear of contradiction that
their per capite income has not gone
up. They are in the same old
position.

I know our Ministers tour and tour
They visit only big places, only urban
areas. I would like to know from
their diaries how many villages they
have visited——not around Delhi, but
in the south, in Madras. I know they
tour direct from Delhi to Madras,
Madras to Bangalore, Bangalore to
Bombay and back to Delhi. When
they tour, I am reminded of the
Russian sputniks.

1 say the condition of our rural
population remains the same. They
are still under-fed, under-nursed, ill-
clad and ill-housed and no attention
has been paid to them. Al this I
must point out is the effect of this
deficit financing and more spending.
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And, more borrowing, as inevitably
and as certainly as anything else,
leads to inflation. We have to face
inflation. Of course, some Members
said that we need not be afraid of
inflation. Personally, I am not afraid
of inflation. We must consider infla-
tion with reference to the poor people,
the poor willagers and the low-paid
employees

Mr. Deputy-Speaker: The hon.
Member should conclude soon.

Shrl Mohamed Imam: Under infla-
tion people get much less goods for
what they pay The value of the
social necessities has gone up. I will
take only a few minutes more.

Mr. Deputy-Speaker: ‘A few' is
very indefinite

Shri Mohamed Imam: Regarding the
Plan, I am one with others that the
Plan must be implemented. I am one
with others that we have to take all
possible measures I do not think
there is anybody here whose soul is
so dead as to say that our country
should not prosper. It is said that
the Plan is the only means of bringing
prosperity to our country. But the
Government should think of how to
implement this Plan. We do hear of
assurances from the Prime Minister
and others that the Plan will be im-
plemented at any cost. But, I would
hke to know how they are going to
find the funds.

It is quite certain that the Plan can
be implemented only out of two
sources, taxation and horrowed funds.
I must raise one $erious objection
against taxation. Every year new
taxes are being levied and the rates
of taxes are being enhanced on the
ground that it is meant for the imple-
mentation of the Second Five Year
Plan Last year also, taxes were
enhanced to the extent of Rs. 100
crores. With what result? I am
afraid very little of this taxation is
made use of for the implementation

of the Plan. While on the revenue
side, it is Rs. 786 crores, on
the other side, it is Rs. 803

crores. If you analyse the Budget
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you will gsee that a large portion is
set apart for Civil Administration, for
Defence and other things. I have not
the time for going into details. What
is the surplus that can be diverted
towards the implementation of the
Plan? 5

Whenever tax 1s levied for the
sacred purpose of implementing the
Second Five Year Plan, it is wrong to
divert it for non-Plan purposes. It
is not at all wise Whatever revenue
is collected from taxes, at
least an adegquate percentage
of it must be set apart for the Plan
I have no objection to taxation. A
Government cannot be run without
taxation. But the taxation must be
made use of for the purpose for which
it is intended But, here, you raise
the tax in the name of the Second
Five Year Plan and you divert it to-
wards normal purposes and for normal
expenditure I think this is mislead-
g the publc.

Similarly, the loan position. There
are other sources of revenue which
could be implemented very well In
the Plan itself there are some aspects
which could very well be given up.
which could be considered as extra-
vagant and which could be considered
as unnecessary or superfluous. For
example, the amount we spend on
Community Projects and NES Blocks
or social service and other matters
which are of doubtful utility and suc-
cess can be pruned I have absolutely
no objection to the expenditure for
the implementation of big irrigation
works for the amehoration of the
poor, for industries and such other
matters. But, I object to 1ideological
schemes. For instance, I am not a
khadi wearer. I do not believe in
khadi. The amount spent is nearly
Rs, 10 crores on the development of
khadi and Ambar Charkha. Perso-
nally, I am of opinion that this venture
will not succeed.

Then, there is prohibition. What-
ever revenue is there or whatever
sources are there must be utilised. It
is not the time for prohibition. We
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all know how far prohibition has suc-
ceeded. If we can say that any cottage
industry has succeeded, then it is
prohibition, because we have illicit
distillation and stills in every house
in the wvillages. (Interruption). 1If
any cottage industry has developed, it
is corruption; it has made every house
corrupt. Every Minister knows that;
every Member knows that and every
man says it must go. But the Gov-
ernment still wants to retain it
because it wants to enhance its pres-
tige Every attempt must be made
to get the revenue vou want. Intro-
duce the salt tax. We must not stand
on formalities; we should not stand
on ceremonies when we need huge
funds for the implementation of our
Plan Tap all possible sources and
see that the Plan is a success.

Ch. Ranbir Singh (Rohtak): Mr.
Deputv-Speaker, Sir, several speakers
who preceded me used several adiec-
tives for the Budget 1 am not going
to use any further adjectives for the
Budget.

An Hon. Member: Use an adverb.

Ch. Ranbir Singh: There are
several friends who are against low-
ering the taxable minimum of
incomes; there are some friends who
are against taxes There are still
some other friends who are against
deficit financing. Thev do not spare
any cause either here in the House
or outside when they do not raise
their voices against realising taxes
for the development of this country
and for the imblementation of the
Plan. But, still, they express lip
sympathy for the implementation of
the Plan.

My friends like Shri Vajpavee and
several others who do not spare any
opportunity to incite people either
in the name of language or in the
name of States or in the name of
no tax realisation slogans, day in and
day out, have been trying to stand
in the way of the implementation of
the Plan. They have quoted several
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statistics to suit their political slogans.
I would also like to qQuote some sta-
tistics to prove that we are going in
the right direction and that we are
proceeding cautiously.

15 hrs.

Mr. Deputy-Speaker: The House
will hear the hon. Member tomorrow.
We many take up the discussion now.

MOTION RE: REPORT OF U.P.S.C.
FOR 1958-57

Shri Harish Chandra Mathur
(Pali): I beg to move:

‘“That the Report of the U.P.S.C.
for the year 1856-57 and Gov-
ernment’'s Memorandum thereon,
laid on the Table of the House on
the 8th December, 1957, be taken
into consideration.”

At the very outset, I wish to make
it clear that it is not my intention to
focus the attention of the Govern-
ment or of this House on one parti-
cular case where the Government has
considered it necessary to  dis-
agree with the advice given by the
U.P.S.C. Not that I amin agreement
with the decision taken by the
Government in this particular case,
but it has never been my contention
and I am prepared to concede that
the Government has got a right and
responsibility in this matter. In dis-
charging this responsibility which
devolves on them, they havg some-
times for certain extraordinary
reasons ta be given by them, to dis-
agree with the Commission in the
discharge of that responsibility. If
we look at the figures, we will find
that even for disciplinary action about
118 cases were referred this year as
against 58 cases last time to the Com-
mission. Out of these 118 cases,
Government has only disagreed with
the Commission in one individual
case. Thus, there is very little com-~
plaint against Government for dis-
agreeing with the Commission as
such.
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1 am going to deal with the larger
issues much more important, certain
basic fundamental issues, with which
we are concerned in the administra-
tion. Now, it is common knowledge
that the standard and moral of the
services is deteriorating. We have
got to fix the responsibility or investi-
gate the causes for this falling stand-
ard and falling morale. It is on the
advice of the independent Commis-
sion that Government makes appoint-
ments. It is on the advice of the
Commission that the Government
makes promotions. It is on the advice
of the Commission that the Govern-
ment takes disciplinary action. In
all these matters of appointment, pro-
motion and disciplinary action, Gov-
ernment acts on the advice of the
Commission and this special respon-
sibility and function has been given to
an independent body which enjoys a
special porsition and status in our own
Constitution, so that they may con-
duct themselves in a manner that a
healthy atmosphere is generated in
the services, so that the services feel
secure and are ensured justice and
are in a position to discharge their
responsibilities in an independent
manner. We have to consider whe-
ther it is so; whether the services
have played their part.

I do not make any general state-
ment of condemnation. But as I
said in the beginning, it is common
knowledge that anybody who is in
intimate touch with the services will
tell you that the services have not
played their part. What are the
reasons? I would ask the hon.
Home Minister to let us know whe-
ther he has held any consultation in
this matter with the UPSC. 1
would strongly urge that in consulta-
tion with the UP.S.C. they might
appoint a study team or a working
teamn to investigate into the causes
and take necessary steps to remove
those causes. The U.P.S.C. have not
referred to this matter, but they have
made a pointed reference to their
difficulties in  recruitment. They
have been making this remark from
year to year but this year, I would





